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I ATATHIH AT &7 3T AT IT-eTT (2) o el T sriarent<r g G w3 e oft sraer sifaw

BT |

TH ATEAAT o ST AT ATAT H o L@ AT T AT TeH TAHLN 6 36 HATAT H ITAH &
3T 3T fRaas AT grer AeroT o ST a6t 2 |

ALIAT

HET TR TS % AT o & TE TomTt Gear 146 (Sharer (T fargy) - Rfker (@ =)
gue) & .. 3.900 & 6.1, 11.850 F oI stoir it AT ATAT HLAAT T AAAT AT AR S FT

Hferg faewom
ST FT AT HeT TaeT IEEKIEIEHCIIC]
ajﬁiﬁ A §&T YA R TFR || R AT IHA | T F7 S IR ER T
TeaT (AT THTE) (FFIT)
1 2 3 4 5 6
AT T AT T
UEEIKIEHCIKEIRCC
1 101/2/1 IGELl EIEE) 0.13 (F%aT) 0.13
2 101/2/2 BELl it 0.005 (FFa7 ) 0.005
e T AT ROAT At
3 207/1 BELl e 0.17 (%X ) 0.17
4 207/2/1/1 EEi IGIEE 0.2237 (3%37) 0.2237
5 207/2/2/1 IGEl it 0.1743 (37 ) 0.1743
6 210/2/1 BELl it 0.0026 (3F:47) 0.0026
7 216/2 IGELl AT 0.019 (F%7) 0.019
8 219/2 BELl it 0.008 (FFa7) 0.008
9 221/2 IGEl BIEG] 0.016 (37 ) 0.016
UEEIKIEHERIEI R
10 17611 REl it 0.007 (F4T ) 0.007
11 176/2 fasft i 0.003 (FT ) 0.003
T FT AT GSRAT qishe
12 1771 IGEl BIEG] 0.03 (g%a¥ ) 0.03
13 184/1/2 IREl RERIPET 0.017 (FFea7) 0.017
T T AT FrawT 98T
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14 182 TCHRT IR 0.084 (Z%<a7 ) 0.084
15 185/1/1 IGEl BIEG] 0.0253 (gFaT) 0.0253
16 185/2 EEL qETET 0.0826 (FFa ) 0.0826
17 227/1 IEEL IGIEE] 0.0848 (ZFTT) 0.0848
18 228/1 IREL GIEE] 0.0763 (FFa¥ ) 0.0763
19 229/1 IGEl BIEG) 0.0857 (ZFaT ) 0.0857
20 230/1 IREL GIEE] 0.1032 (FFa¥ ) 0.1032
21 231 IGELl BIEE) 0.0299 (FaT ) 0.0299
22 232 REL IGIEE] 0.0335 (ZFaT) 0.0335
23 233 IGELl BIEE) 0.006 (ZFIT) 0.006
24 234 IGEl AraTET 0.0413 (F%aT) 0.0413
25 265 IGELl EERIDED 0.0003 (ZFIT) 0.0003
26 266 EEL it 0.0099 (FFIT ) 0.0099
27 267 REL IGIEE] 0.0024 (ZFTT ) 0.0024
28 268 IGEl BIEG] 0.0103 (BFaT) 0.0103
29 269 IEEL ArETEfT 0.0589 (FFT¥ ) 0.0589
30 273/1 EEi IGIEE 0.0055 (%37 ) 0.0055
31 273/2 BELI EIITET 0.0073 (FFa¥) 0.0073

Total 1.5528

[T, /. NHAI/BPL;SAG/LA/41010/2020/3a/3A2]
g T, fAesrs

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th May, 2026

S.0. 2477(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National Highways

Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/four laning etc.), maintenance, management and operation of National Highway No. 146 [Bhopal
(Ratnagiri Tiraha) - Vidisha (Morikodi) section] in the stretch of land from Km. 3.900 to Km. 11.850 in the district of
BHOPAL in the state of MADHYA PRADESH, hereby declares its intention to acquire such land.
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Any person interested in the said land may, within twenty-one days from the date of publication of this notification
in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the

said Act.

Every such objection shall be made to the Competent Authority, namely, Sub-Divisional Officer (Revenue), Huzur
in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of
being heard, either in person or by a legal practitioner, and may, after hearing all such objections and after making such

further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected

by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling National Highway No. 146
[Bhopal (Ratnagiri Tiraha) - Vidisha (Morikodi) section] in the stretch of land from Km. 3.900 to Km.
11.850 in the district of BHOPAL in the state of MADHYA PRADESH.

|State: MADHYA PRADESH ||District: BHOPAL |
SL. No. |[Survey/Plot Number|| Type of Land Nature of Area Area
Land (in Local Unit) (in Hectares)

L1 | 2 L3 [ 5 | 6 |
|Taluk: Huzur |
|Village: Kolua Khurd |
l1 101721 ||Private ||Irrigated I 0.13 (Hectare )| 0.13]
B l101/2/2 ||Private |[Irrigated I 0.005 (Hectare )| 0.005]
|Village: Sagoni Kalan |
|3 ”207/1 ||Private ||Residentia1 || 0.17 (Hectare )“ 0.17|
l4 20727111 ||Private |[Irrigated | 0.2237 (Hectare )|, 0.2237|
5 |l207/2211 ||Private |[1rrigated | 0.1743 (Hectare )| 0.1743]
l6 210221 ||Private |[Irrigated | 0.0026 (Hectare )| 0.0026|
7 2162 ||Private |[Residential || 0.019 (Hectare )| 0.019]
B 21912 ||Private |[1rrigated || 0.008 (Hectare )| 0.008|
lo 2212 ||Private |[Irrigated I 0.016 (Hectare )| 0.016|
|Village: Bilkhiriya |
10 [176/1 ||Private |[Irrigated || 0.007 (Hectare )| 0.007|
11 1762 ||Private |[Irrigated I 0.003 (Hectare )| 0.003)|
|Village: Padariya Sankal |
|12 ||177/1 ||Private ||Irrigated || 0.03 (Hectare )|| 0.03|
IE |[184/12 ||Private ||Commercial || 0.017 (Hectare )| 0.017|
|Village: Chawani Pathar |
|14 ||182 ||Government ||Non Irrigated || 0.084 (Hectare )|| 0.084|
15 ll185/1/1 ||Private ||Irrigated | 0.0253 (Hectare )|| 0.0253]
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16 1852 ||Private [Residential || 0.0826 (Hectare )| 0.0826)|
117 227/1 ||Private ||Irrigated | 0.0848 (Hectare )| 0.0848]
18 |228/1 ||Private ||Irrigated [ 0.0763 (Hectare )|| 0.0763]
19 [229/1 ||Private ||Irrigated || 0.0857 (Hectare )|| 0.0857|
120 |230/1 ||Private ||Irrigated | 0.1032 (Hectare )| 0.1032]
21 231 ||Private ||Irrigated [ 0.0299 (Hectare )|| 0.0299|
22 232 ||Private ||Irrigated || 0.0335 (Hectare )|| 0.0335]
123 233 ||Private ||Irrigated I 0.006 (Hectare )| 0.006|
|24 ”234 ||Private ||Residential ” 0.0413 (Hectare )“ 0.0413|
|25 ”265 ||Private ||C0mmercia1 ” 0.0003 (Hectare )“ 0.0003|
126 266 ||Private ||Irrigated | 0.0099 (Hectare )| 0.0099|
27 267 ||Private ||Irrigated | 0.0024 (Hectare )| 0.0024]
28 |l268 ||Private |[Irrigated | 0.0103 (Hectare )|, 0.0103)|
|29 ||269 ||Private ||Residentia1 || 0.0589 (Hectare )|| 0.0589|
130 273/1 ||Private ||Irrigated | 0.0055 (Hectare )| 0.0055|
131 2732 ||Private ||industrial | 0.0073 (Hectare )| 0.0073)|
| Total|| 1.5528)|

[F. No. NHAI/BPL;SAG/LA/41010/2020/3a/3A2]

SHAIKH AMINKHAN, Director
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